287 Written Answers

Welfare Schemes by Censral Gov-
ernment for Senior Cifizens

6203, SHRI TINDIVANAM G.
VENKATRAMAN:

SHEI J. S. RAJU:

Wi]l the Minister of WELFARE
be pleased tp state:

(a) the welfare schemes sponsor-
ed by the Central Government re-
garding senior and old age citizens;

(b) how many Lomes are run by
the Central] Government, State Gov-
ernments and by voluntary organi:
sations;

(¢) what are the future plans for
the welfare of these elder]y persons;
and

(d) whether - Government  have
taken any decision abou; employing
these old and elderly people?

THE MINISTER OF WELFARE
(SHRI SITARAM KESRI): (a)
The Central Government is imple-
menting a Central Sector scheme for
providing assistance (v voluntary or-
gamisations for programmes rela-
ting to welfare of Aged. Under this
scheme grant-in-aid is provided to
Voluntary Organisations for running
Old Age Homes, Day Care Centres
and Mobile Medicare Units.

(by No Old Age Home is being
run by the Central Government.
However, under the aforesaid scheme
assistance is provided to Voluntary
QOrganisations for running 209 Qld
Age Homes,

The information in respect of Old
Age Homes being run by State Gov-
crnments is being collected and will
be 1oid on the Table of the House.

(c) It is pmbdsed to continue the
scheme "in the coming years.

(d) The Government has not taken
any such decision about employing
these old and elderly people.
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Statement by the Minister

Correcting the reply given in the
Rajya Sabha en 5/h May; 1995 1o
Starred Question No. 443 regarding
teaching of samnskri¢ n KVS,

THE MINISTER OfF HUMAN RE
SOURCE DEVELOPMENT (SHRL
MADHAVRAGC SCINDIA): Madam,
I keg to make a statement correct-
ing the reply given in the Rajya
Sabha on the 5th May, 1995 to Starr-
ed Question 443 regarding Teaching
¢f Sanskritr in K.V.S.

In reply to a supplementary, I
reported to have stated ‘‘HITEMI
g gatg  gwr fF ooedt FwEl
g TR WNT AT st
“I wish to request that the words”
“FwieTH 9n & w1 &
tshould be added between the words
‘T and “zWfT to ensure correct

record of my statement. The reply

may, therefore, be read as gt

R a8 g g aedy &gy
g ax asfow fqym & wW
TEERT T FUAT FTT
Statement by the Miniszer

Correcling the reply given in  the
Rajva Sabha on 24th Aungust, 1994
to Starred Question (No. 422 regar-
ding Corruption in the Passport
offices.

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL -
AFFAIRS (SHRI R. L. BHATIA):
Mzdam, I beg to make a statement
correcting the reply given in the
Rujya Sabha on the 24th August, 1994
10 Starred Question No. 422 regar-
ding corruption in the Passport Offi-
ces. .

SHRT MD. SALIM (West Bengal):
Madam, Mr. R. L. Bhatia is going

. to cbrrect an answer given on the

24th August, 1994. It was regarding



